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CP NO(IB). 317/ALD/2018 

 Sh. Abhinav Gaur, Advocate for the Operational Creditor and Sh. P.K. 

Bajpai, Advocate for the Corporate Debtor is present.  

 Ld. Counsel for the Operational Creditor made a statement that he wants to 

withdraw the petition. In view of the submission made by the Operational Creditor, 

permission is granted. Petition is dismissed as withdrawn.   
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